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(b) if so, the decision taken? 

The Minister of State and Heavy 
Industries (Shri C. Sabramaniam): 
(a) and (b). The matter is still under 
consideration. 

Roads iD Scheduled Areas and NEFA 

3685 J Shri D. J. Naik: 
. L 8hri C. M. Kedaria: 

Will the Minister of Home Affairs 
be pleased to state: 

(a) mileage of roads of variou.; 
categories constructed during the 
Second Five Year Plan period in 
Scheduled areas and in NEFA; and 

(b) the steps envisaged to bring 
those areas in line with other neigh-
bouring areas in respect of road 
development? 

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati 
Chandrasekhar): (a) and (b). The 
information is being collectrd from 
the State Governments and the NEFA 
Administration. A statement giving 
the particulars will ·be laid on the 
Table of the House as early as 
possible. 

Foreign Exchange for Delegations 
sent Abroad 

3686. Shri Maheswar Naik: Will 
the Minister of Finance be pleased to 
state: 

(a) the number of delegations both 
official and non-official, sent abr.ad 
during 1961_62; and 

(b) the foreign exchange expended 
on each of these delegations? 

The Minister of FiDance (Shrl 
Morarji Desai): The requisite infor-
mation is being collected from the 
various Ministries/Departments and 
will be laid on the Table of the House 
when ready. 
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Retired Government Employees 
Employed in Business Houses 

3688. Shri G. Basu: Will the Minis-
ter of Home Minister be pleased to 
state: 

(a) the number of class I Govern.-
ment officers who on retirement from 
Government service joined business 
houses during 1959-60, 1960-61 anet 
1961.62; 

(b) whether any such Government 
officer has joined any business house 
with which he as Government officer 
had' dealings directly or indirectly; 
and 

(c) whether permission from Gov-
ernment was obtained in each case 
covered by part (b) above? 

The Minister of State in the ~ 
try of Home Affairs (Shri Datar): Ca) 
to (c). The required information is 
being collected· and will be laid 011' 




